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NOTES OF THE REGISTRY

3 ORDERS OF THE TRIBUNAL
21.11.,2001.
= In this dispesed of matter,
| -
i @\SVXQ{ "M | learned ssc has filed MA No. 843/8L seeking 45
AT U

AN DN - @) v

o Do Lagd,
N S\

o

JERN N\ \
M\T\ S%\&\\A
2T

days time from teday to dispese of the
representation of applicant.Learned ceunsel fer
applicant has ne objectien to this.In view of this
MA is allewed and it is directed that the omder
of the Tribunal should oe complied with within

45 days from teday. MA is accordingly dispoesed of.
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